FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankrupicy Board of India (Voluntary Liquidation Process)
Regulations,2017) :

-

For the attention of the stakeholders of M/S Smartiply India Private Limited

1 |Name of Corporate Person Smartiply India Private Limited
2 [Date of igcorporation of Corporate Person 04.05.2016

3 |Authority under which Corporate Person is Registrar of Companies, Mumbai
incorporated /registered

4 [Corporate Identity Number of Corporate U74999MH2016FTC280635
Person
5 |Address of the registered office and principal |18 Floor, Awfis, Cyberone, Sector 30, Vashi,
office (if any) of Corporate Person ,Navi Mumbai Thane, Maharashtra - 400703
6  |Liquidation commencement date of Corporate |February 08, 2025
Person

7 [Name, Address, Email address, Telephone Name:Neelesh Gupta
Number and the Registration number of the ~ |Address: 111 First Floor, Ratanmani Complex,
Liquidator ' 7/1 New Palasia, Indore 452001

& Email: smartiplyindia.voluntary@gmail.com
Phone: +91 9826941425, 0731- 4040060
Registration No:IBBI/IPA-002/IP-N00176/2017-
18/10448,
8 |Last Date for submission of claims March 10, 2025

Notice is hereby given that the M/s Smartiply India Private Limited has commenced voluntary liquidation on
February 08, 2025.

The stakeholders of M/s Smartiply India Private Limited are hereby called upon to submit a proof of their
claims, on or before March 10,2025 to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: February 10, 2025 IP &CS NEELESH GUPTA \j_rm ,
Place: Indore LIQUIDATOR OF M/S SMARTIPLY INDIA PRIVATE LIMITED

Reg. No.: IBBI/IPA-002/IP-N00176/2017-18/1 0448,
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e P S e e %

%, R =
IMPORTANT — iﬁggfj :cmmr BSEL Algo Limited
i = . . Fomen’y G5 EL Infrastruciure & Limited
!m.ét::i;ag o mﬁnﬁisﬁﬁ ﬁéﬁ:ﬁ ?: ﬁlﬁm.m mw (Regulation 14 of the Insolvency and Bankruptcy Board of India £ N Lo oG amAp L ooara
: # - " et i i Rigd. O : 73T, Mh Floor, The Bombay Dl Seeds & Dl Ex:hange Premises Soop Soo. Ld,, The Commodily Exchange,
|its contents. The - Indian Express (P . . (Voluntary Liquidation Process) Regulations, 2017) Piol Mo, 2.3 & 4, Seclor 19 A, Vashi, Navi Mumbal- 400 705 Tal.: +81-22-2T B44401,
:L'Fn;tnd cannot I:uir held respansible for Airports Economic Regulatory FOR THE ATTENTION OF THE STAKEHOLDERS OF E-mail; imesiorarievancesbse kiamail.com, Website: ww. beeloom
| SCh contents, nor for any koes of damage _— ] - SMARTIPLY INDIA PRIVATE LIMITED
| companies, sssoclations or individuals et rn;u ROT. E'IC“'T“"" Parsan |04 052016 HNINE MONTHS ENCED CECEMBER 21, 2024
| advertising in [ts newspapers or A T, Government of India 2| Date of incorporation of Comorate Persan {Rupess In Lakha, except par shams data)
| Publications. We therefore recommend 1 3.| Authority under which Corparate | Reqgisirar of Companies, Mumbaj Duarter Buaier Quarter |y o
(that readers make necessary inquiries | | 3rd Floor, Udaan Bhawan, Safdarjung A irport, New Delhi - 110003 | Parson is ncomarated (ragistersd Gr. o snded snded snded | o e
| befare sending any manies or entering Pho: 011- 24605044 4,| Corporate idenbty number / limited lisbiity |LUI74590MH2016F TC2R0635 No. ELRrE Dec 31, 2024 | Sept 30, H24 | Dec 31, H123 ’
| Into any agresmerits W'lmﬂﬂm o - | ierility nmber of Comporate Fersan Unaudited | Unaudited | Unaudited | Audited
| othérwise acting on an advertisamant in £ | Address of the repstered Office and (18t Floar Awls Cyberoae, Sactar 30, Vashs 1. | Total income from operstio s [1.172.02) 1,005.80 [F0E.73) 3027 47
| any manner whatsoever. Ragiataned g i i s ok Gy il i Sinestin :
!Im'luru are ol sccepted in response to box PUBLIC NOTICE _ '“‘?r-'lﬂl offica (if any) o -I'fi"ﬂ*‘-l'-ﬂl_P&mh:Ha-. Murmibal Thane, Maharashira - 400703 2_ MeiF'n:-ﬂl[Lnasji:-rﬂ-.e i
| number advertisemant. " B.| Liguidation commentcement date of February 08, 2023 [befone e and estceplio nal dems) (1,226 B8 5085 (748,65 2 BE3.59
' STAKEHOLDERS' CONSULTATION MEETING FOR - :ﬁmmrur.::;ursnn = g Ty T 5 | Nt P ﬂf[LcE T —
| MEME, a0aress, emal pouress, e e | MaETHE . ] . (=} . 5 _r e = e &x
AIRPORT TARIFF DETERMINATION OF IGI gﬁnﬁ.ﬂ_ﬂi the registration numberof | Address: 111 Eirst Floor. Ratanmani Complex, 711 fafter exceplional flems) (1,228 £g) 950.95| [(749.85) 255939
AIRPORT, DELHI FOR 4TH CONTROL PERIOD R EEr::aT:;fa::;mnddﬂaﬂE;‘untan-@gmall oo 4. | Mel F‘n:-ﬂ.l'[ Loss) for the period sfler tax
K sy . . y ! : afle ioral ile ER LA R=xt T LEZGT 25185
{'}1 4.2024 to 31'}32&?} Mobile Mo.: =51 8826941425, 07 31- 4040060 FSressseplonaliient) [ :I [ :I
Airports BEconotnic Regulatory Authority of India (AERA) has Regn. No.: IBRLIPA-LOZIP-NDITTE/2017-1810448 5. | Tolal compre hensive income for he period [B10.53) TT 8 (555,67 25 18,54
issued Consultation Paper No, 07/2024-25 on 31013025 (which| | e b ;Fﬂ‘:c:":':“;;:;” Ll 6. | Faid up Equity Share Capital
“F‘gﬁmﬂ E;I".,::ﬂ ;g,ﬁe}l?ﬁ 7| |is available an AERA wehsite at URL www.aera.govin) wit the | |y b ey vt thal the Mis Smartiply India Private Limited has commenced volumary hquizatian ERmIRIELE e ik BEElRg  BRNIS) AaRlE
The Regional Director. Wastern Regicn, Mumta| | Tarff Deterrmination for Aeronautical Services fof Indira Gandhi | (o0 February 08, 2025, x. Eﬂﬁggﬂ Per Share [ERES) ) — R —_
In the: matter of sub-sechan {4} of Section 13 3 : : ; ; The stakehoiders of Mis Smardiply India Private Limited arz hereby cabad upon o submi & proof ol thair [2es : ; : ;
of Carmganies Act, 2013 and ciause (a} of Lntemational Alrport, Delld Tor the dth Control period Taril) oo hator March 10, 2025t hliguidatoralhe adress menioned againstaam?, =Hilteg ; (1150 A 2] ERLL
ﬂmﬁﬂﬁirﬁgrﬁﬁ.ﬂnﬁ:? frﬂgpa"'eg Cycle of five year (01.04.20024 1o 31,06, 2020), The financial creditors shal submit eir procf of claims by siectronic means only. All other stakehoigers| | The key infarmstion of the standalone Thancislresul ofthe Com pany ane given below:
AND It1 ancordatce with the PID'-.’iSiDI‘l of Sactioh 13{4) of the AER A ray subd (ke proal ol claims in parsan, by paslarby elaciranic means 1. | Tedghincome from opersdio s (1,175 02) 100580 [708.73) 057 47
In the matter of ) . ) Submizsion of falss or misleading proofs of claim shall attract penalties, Sd/- 2 g Fro|#¥Loss) before 1eo [1,228 Bg) 25085 [7439.ER) PEED B4
GLECK PHARMA (ORC) PRIVATE LimTeD | |AcCt, 2008, the various tarilf proposals of the Authority ragd P &CS NEELESH GUPTA | Proliiloss) afer _ (@10 £3) 71781 (5E5ET) 25 19,69
g:;%?;;?ﬂ:—féﬁ:fﬁé;&:ahﬂ EE::II:.Erﬁlr:; with the relevant discussiohs contained in the Consultatio Date: Febeuary 10, 2025 Waluntary Liguidator for Mis Smariply India Private Limited ' T-:d:al oo pie hens i incomedor i peitied B15.65) THHET [B& 52 ZE19E
Guregach Wesl, Muril, Maharashia-400704) | Paper, are put fofth fof Stakeholders’ Consultation. el A 0. IOBLIER WENF 00 Tt EHE :Em extiact of the detikd farmat of quarerly Financis| Resulis Tld wilh ihe Stock Exchanges under Reguistions 33
Notice is harsby given bo the General Pubdc thal| | Stakeholders' Consultation Meeting if hj.?bl'ilﬂ o FORM G of the SEBI [Lisling Obligatiors and Disclosunre Requiremenls) Reguistions, 2015, The full formal of 1be Qusderly Financial

ihe company pregioses o make apolicabion o
tha Caniral Governimant under saction 12 of the
Companles Act, 2013 seeking confirmatian af
alieration af iha Memoranduem of Associabon af
fhie Gomamny @ larms ol e Spacial nesolulaan
passed at the Extra Ondinary Generad Mealing
held on 0Tth January 20235 10 gnable Ha
company 1o change ks Regisierad Offes from
fhe Gtate of Maharashira Lo the sfate of “The
Mational Capital Territory of Delhi’

Ay persan whose interestis likefy 1o ba affactad
oy e progosed change of e redistersd oflice
af the company mey deliver elther an the MCA-
21 portal (www mea.gov.in) by filing inwestor
complalat ferm of cause 1o be dallvesed ar send
by ragistenad posl of hisfer objeclons supportad
by an affideit stating 1he nalure of his'her mlarest
and graunds of opposition o the Regiona
Qirecior &l e address Weslam Reglon, Evines]
Sth Floar, 100 Masine Drive. Mumbai-400002
Maharashica wilhin leurlsan days of the date of
publication of this not:ce with a copy te'the

(PhysicalOnline) in this regard is scheduled on 17th February
2025 iMonday) at 0230 PM at:
Indlan Aviation Acaderny,
Vasant Kunj, New Delhi- 110070,

All stakeholders like Passengeis/Passstirers’ Associations,
Ceneral  Public, Aidrport Operators,  Alirlines, Industry
Agsociations/Bodies, Independent Service providers for Carzo,
Ground Handing and Fuel Farmn efe,, are requested to joit the
Said meeting atd gve their valuable sugeestions! cotmtnents/
views on fhe aforesald Consultation Paper on tanff proposals of
[5] airport, Delhd,

Thoge participants opling for online mode may sand their
cotifirtnati on by 14th Bebmary, 2025 with Name/ emafl address/

INVITATION FOR EXPRESSION OF INTEREST FOR
GURUANAND SILK MILLS PRIVATE LIMITED

OPERATING IN TEXTILES SECTOR AT BHIWANDI, MAHARASHTRA
| Uneer smb-regudation {1} of repulation 364 of the Insotvency and Bankrepicy Board of Indla

| Insnlvenoy Resalution Process far Corparate Persans ] Regulations, Z016)

x RELEVANT PARTICULARS

VL | Wame of the corporste debior assng | Guruanand Silk Milz Private Limibed
| witn Pty Ciny LL® Mo, | U1T200MH1998PTC115822
|2 | addenss of the registered offace GT 1, Raj Rajesires Compound, Sonale Vilage
| Bhiwardl, Kunde, Thana, Maharashtre 42130
| Mot Applicable
| 671, faj Rajesnree Compound, Sonale Vilage:

Bhivwandi, Kunde, Thana, Mahareshtrs 42130
: !-'3‘3“ tl'l.- I"I'“EIJE E'JHI|H|.'I|I'. Ol redises I:l'|. =1 I'rd g,
| __|/sarvices | an email to cim.guruanandiégmail com
LA Dueantity and value of mae products i
F = "EE'T'.'1GE5 5l:l|I'J \f |-:|5-t |'II'IEI'IEIE| ,.Ear ]
T | ullll:_‘:r_.r r|[ [E1H |:_.I|1:,~|~r l'n‘-ll:lrﬁITII_.l il
| 8. | Further detass incuding last avallable | Shall be made avallable on request by

ik D-!‘ F.|||5- "_‘-1 ace where ma|drity of
1I:'CE".F Fl'E“l:“E are |I:|E-E|[Elﬁ

E_E_l_ | URL of watsra

14

!

| 5.1 I|'|'“I:a-.|llr-: |=||:'|i-.|r“|lv .:r main pracducts

Place : Mavi Mumbai
Datad : February 48, 2025

Fesulls are availeble on lbe websile of Stook Exchanges [www bseirdizcom)and the Company (v, bsel com).
Forand on bahalf of the BEpard of Directors

For BSEL Algo Limited

5dr-

Santosh Tamba

Chairman & Managing Director
DIN: eSEEETT

CIN: L1T1Z20MH 1892P LCDGBEGT

LCORPORATE OFFIGE ADDRESS: 4017402, Kailash Corporate Loungs, Yeer Savarkar Marg,

Park Site, Wikhrmli {'l.l'l.l'ast} Mumbai - S0 3775

EMAIL ID: infoi®d|f. ret.in, PHONE WO: 02 25181103 2 518 11402

=3 Dhanlaxmi Fabrics Ltd. (==

STATEMENT OF THE CONZOLIDATEDR UN-AUDHTED FINANCIAL RESULT FOR THE QUARTER EMDED 31.12 2024

applicant company al its ragslered offica al the : financial statements (with schechdes) | sending an emad to :
atdress menfioned below: moblle number by email ({o directorps®aeragovin and of two years, Hsts of creditons, | carp_puruanand@amadd.com {Be N aTe Schapt saiiings sl and numbeT Y i)
&hop Mo 11 Dyandeep CGHS Lid, MG Road, raian gupla] Faeracoevint so that the onlite link can be refsvant dates for subseguent events onsolidated
Link Road B Wing Goragaan Wesi, Mumbg H‘] ST -E.E ':I’ : : | of the process ane avaitabla atd [
Maharzshira.400104 shared with such participarits for the stakeholders' meeting ot W Eiziin for resolstion applicans. | Shall be made svailubie on remucet Gy rrtio ke | THREE MONTH ENDED | MINE MONTH EMDED | YEARLY
For Gleck Pharma (OPC) Private Limited) | ] 7th Febmary, 2025, ader section 25(2h) of the Code | sermmg A errad 1o ,31;11&4}24 WAL | 1122023 :11111&1}14 223 | 30324024
Sa | s avallable at | cirpguruanand@gmall.com : :
Mt M K Sdf- r-‘.ﬂ.' Eac e Tor veosioh of expression n? March 3075 | | {Un-Ad i) | {UbAudited) | Un-Audiled) | {Un-Auditd) | {Un-dudited) | {Audited
Place : Dafhi Director SecTetary _rofnferest b e e Todal Income friom O perations [Mel) 2B 5T 42200 4RES0 | 10883% | 148355 214045
Date : 0B.02.2025 DIM : OBSNBE4S CEC 03112/12/001 532425 2 AERA E,1 1, Dt n[ (T2 of r\-.n_'ll.lL,n;ln._]I fist of o7 Marndh 2025 1
E‘ | prospective resdlution applicants Med Prol#Loss from ardirary Aclivilies afler Tax | 257 BE.&T =131.23 S0.05 -525.76 =I71.88
12, Last date for submissicn of 12 March 2025 Mel Piolfloss for the period sfler Tax faHer | 257 5T | -1812% 0% | -ERETE| TTLEE
| tgections to prowisional 1St . exraodinary Hems) |
'.1'3. Date of ieswa of final list of 17 March 20256 - '
|| pspective resalution applicants i o Equity Share Sapial | BERE 11 BRE T BRE11 BRE. 11 ERE 11 ERE T
~\ | 4. Diate of leste of information 17 March 2025 Earmings Per&hare (befbre exdreordinary dems) | 003 0.0 225 0.00 %13 -9.00
| e raean dum, evdiuaticon matrm and -
a f f L E requast for resolution plans to .Earnir_ug_ﬁ PerSham [:aﬂer E}dr&nrdirﬁ&r_ 'rlernﬁ_:l__ | 003 '.':I.*ICI_ -2 23 ! '.':I.'.'II_ ; = 13 _ -CEI'.'II
l

prospactive resalution applicants

115, Laat date for submission of resclution | 17 April 2025

STATEMENT OF THE STANDALONE UN-AUDHTED FINANGIAL RESULT FOR THE QUARTER EMDED 31.12.2024

AFFLE (INDIA) LIMITED | | s |
T ubm [ il ; = {F-'.a In L:a{saxmptmmmgs pnrsl‘mmand numharﬂfsham}
Registerad Office : A47 Lower Ground Floor, Hauz I{)as, Off Amar Bhawan, Mew Delhi 110016 s B8 el bk T - -*'gum'mr!.m‘wf el T
L . 117 Defmils o o the -::..r;a:lr'll.r dainior's LD AR BH- 13- 00456 ET STARNDALDNE
{P) 0124-4588745, (W) www.affle.com, Email; compliance@affe.com, CIN: LESSS0DL1994PLC4A08172 || registration status as MSME l__._._ . . I il
THREE MGNTH EMDED MINE MONTH ENDED | YEARLY
EXTRACT OF STATEMENT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS Place: Mumbal A "‘-’“_Jt'""_l‘:"“;‘“‘“"" Particulams
FGR THE QUAHTEH AHD ”‘IHE Mﬂ'HTHE EHDED DEEEMBEH 31r Enm Date: 10 Fi’]rll!l]' 2025 EB ."| » ':'.-.:' mﬁ'ﬁtﬂag: Pﬁrllia'i:;rjjl?j' }31”2@2‘ QRS | AMATHERT | 3AMARHER | AN AR i31.ﬂ'32ﬂ'2‘
{Amount in INR milllan, unless otherwisa stated) Guruanand Silk Milis Privete Limted | ln-Awd i) | (Un-Audiled] | Un-Audised) | §Un-Auditd) | {Un-dudiled] | {Audited)
ﬂua”ﬂh&"deiﬂ *;'ﬂﬂnﬂmgﬂl Qiuurs giied ‘!":Hf E;::d R G s o s Tedal Income from O perstions (Med) D43 EG|  3TEEE| 3ER5T|  G4435| 1207.42| 178047
December 31, | ended | Decem 1, ar d il Raar hairi Eas n
i iom ol 1, el 2073 i : Met Prol#loss fiom ordirery fclivilies sfler Tax | 5034 1508 | 19654 4310|  47308|  G8ed8
— _luﬂé?f%'ggéa._i??ggg%- ..... ' E;ﬁ'ﬁ"ﬁj 113”%%5'.%5 @ JANARDAN BHAGAT SHIKSHAN PRASARAK SANSTHA'S Mel Proltfloss for the period sfler Tax fefler| 5034 13.08 | -195.34 4390 |  47zos|  smes
Dlal Income ; 4 z 1 L exracdinzry Hems)
Profit before exceplional ltems and tax 1.237.37 3,437 87 833.80 |  3,267.96 RAM SH ETH THAKU H Equity Share Capial J BEE 14 EBE 1 ERE 1 EBE 1 ERE 11 ERE. 11
Net profit for the periads / year 1,00223| 278804 | 76816 | 287263 PUBLIC SCHOOL,KHARGHAR)| |[c..iz resroe peprotmmdmey tems | 053] oas| 22| o] 681 om
Total comprehensive income for the 1,248 87 3,080.45 726.51 28721 ; ; | 5
perods }E’Ear Plot No. 11 & 114, Sector 19, Kharghar, Navi Mumbai ; 410210 Edrrifgr: Fet Shelte-eflerriaardnety ietsy | il s 2z Sl il Bl
Paid-up equity share capital 280.70 | 280.70 280.19 280.21 CBSE Affiliation No:1130299 Website: www.ripsk.in e -
(Face value INR 2/- per equity shara) The abowve 5 anexdraclofibe delaiked formal of QuaderhdA nnual Financial Resuls fbd Disdosure Requirements ) Regulstions,
d - STAFF REQUIRED 2015, The full farmatl of ihe Sua e thf nnual Fins noial Resulls se awaileble on the Slock Bxchange websiles .
Other squity for the year A - . 24,700,189 For Dhanlaemi Fabrics Limited
Earnings per equity share | P R . : B4
(Face value INR 2/- per equity share) Applications are invited for the following posts for the W ¥inec Sahanti S
Basic: 715 19.89 5.72 21.91 Academic Year 2025-26 for immediate appointment. Date: 0 02 2025 - DIN: MHD2S03
Diluted 714 18.88 5.72 | 21.91 Regd. OTEb : Ehopar Village, Manpada Rosd, Bembivii {East) - 421 204
Notos & 5 Posts qu__a,_l !Pcahuns Phone : 0251-28 T2B0TDE59500 3192 o E-mail : info@d | het.in @ Website : wwid Thati i
1. The above results have been reviewed by the Audit Commitiee and approved by the Board of Direcltors ai its Eﬁﬂ‘?ﬁmﬁs ml‘lr? {EEEadd ﬂTnEc:jn I";'I"!}IZ aélgzit
meeting held on February 08, 2025 and subgected Lo limited review by the statutory auditors of the Company vice-Pﬂnclpal Graduation [Minimum 08 years' experience
2. Key standalone financial information: i.'_ﬂ'l:l of teaching Secondary and 05 years in THE JALGAON PEUPLE S cn U P BAN K LTD
e e e | Quarter ended|  Nine Months. | Quarter ended | Year ended _Adm'“if’ira““ work.) (Multi-State Scheduled Bank) since 1933
Particulars D“'E'zrg::r i, '“"d%‘_'in;;;':‘b“r E““E"ﬂ'g';’ I Ma;gf‘l TGT (01) M.A. and B.Ed. With atleast 50% Marks in e i b Toenn Regd Off: 152, Polan Peth, Dana Bazar, Jalgaon. Phr 0257-2227711 ta 16
{Unaudited) | {Une . : Graduati d Post- Graduation in th . ; ; ) ) ,
e by o i T A English - 1 : ,',zh;ﬁ ;,gr;; o RINANTE e Public Notice for Sale [ NOTICE UIR 6(2) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002
QEE ITHLCHTIE E i - ehas
Net praofit for the periods { year 267 G0 846 59 185.08 750 57 ' . ; The undersigned, -'ll._itl‘l‘i]fiﬁ&d Officer, The Jalgaon PECIFI|E_$ Co-operative Bank Ltd., Jalgaon, under the Securtisation
P A e EHTI i‘ﬂ;:‘:' B-""‘-f‘"-“" o B.Eg: ".‘""";1‘ it Act, 2002 & hereby invites Sealed Tenders from the public, for the sale of the following movable properties (AS IS
HEF?DQETPEH,E il Z 291.05 845,81 184.23 758,89 nglish- 1 waarks i Bracuation wthe Englisn an WHERE 18') of Mis J J Food Products through its Proprietor, Mrs. Ashaben Ravi Paun for Loan account of Plant &
i | ; 1 S.5t-1 .51 Subject, Machinery situated at Ground Floor, Hissa No, 835/9, Gala Ne. 11 & 12, Patil Complex, Katai Village. Near Sumit Hotel,

3. The above is an extract of the detailed format of the guartarly financial results filed with the Stock Exchanges
under Reguiation 33 of the SEBI (Listing Obligations and Disclosure Reqguirements) Regulations, 2015 as
amended.

The full format of the quarnerly financial rasulls are available to the Investors on the websites of stock exchange,

www.bseindia.com and www.nselndia.com and on the website of the Company i.2. www.affle.com.
Scan the QR Code balow 10 view tha resulls on the website of the Company.

Only those candidates who have passed STD-X from an Bhiwandi, Dist - Thane, Maharashtra. The details are asunder -

English medium School should apply.

Note: Interested candidates can send their resume with passport size
phatograph and self-attested copies of documents to Chairman, JBSP
Sanstha at, Ramsheth Thakur Public School, Kharghar, Plot No. 11 &
11A, Sector-19, Kharghar, Navi Mumbai-410210. Candidates may also
submit the applicattion by email to rtpskhgr@gmail.com or Whatsfpp
an 9987077043 on or Before 25/02/2025 [Tuesday).

For additional information contact: Mrs. Raj Aloni - 9821537023 /
Mr. Ajay Kumar Yadav - 9664268045

. 9
Shri Ramsheth Thakur {Ex' M. P‘} 10| Pinmill with Pulleys, V-belts and mator mounting system withoul motor

Chairman, Janardan Bhagat Shikshan Prasarak Sanstha, Panvel 11 | Micro pulverizer with pulleys, \-belts, and motor mounting system without motor
12 | Cenfrifugal Besan fiter wnt wilh pulleys, V-bells, and motor mounting system withaul motar

ArRrROW ARR GREENTECH LIMITED 13| Elevator 18 feet long

Gucenteci o Regd. OTBE: 1F Laxmi Industrial Estate, New Link Road, Andheri (West), Mumbai - 400053 14| Fleuin 13 ket long

Tel: 022 4074 9000, CIN: [21010MH1892PLC0E 8281 15 | Warum 16 feetlong _ _
16 | Motor mounding system for warim aiong with dive pubieys, V-belts, complede sat up withoul mofor

Mame of the Asset

o
=

1 | Angle Beam & Channel

Pi Chakii Ala unit aulomatc power factor controler wiih distributan panel board 125Hp moton, Make LET
Pi Besan und autamatic poer factor controller with disinbution paned board 140Hp Molor, Make LAT
4 Compartment drum sieve with pulleys, Y-bells and motor mounting system without motor

2
3
By Order of the Board 4
2 | Pinmil with Pulleys, V-belts and mator mounting system witheut motor (2 Tan)
B
[
8

For Affle (India) Limited

Sdi-

Anuj Khanna Sochum

Managing Director & Chief Executive Officer

Elevator 20 Fest lbong

Pirmill with Pulleys, V-belts and motor mounting system without motor,

Centrifugal Basan flter unit with pulleys, V-bells, and molor mounting system without motor
Silo-2.5 Ton

Place : Gurugram
Date  February 08, 2025

ol o] el
rri-rq-—ri-.-ﬁm-ﬂ-—-4memmmmmh+4ﬁﬂn+*ﬂﬁqﬂ-ﬂ#ﬂm

3 Yo'f 17 | Crompton Electric Motors
"l"n"r"u FraRadAh +146% Yﬂ'ﬂ 18 | Desloner with pulleys, V-Bells and motor mounting system
Total Revenue +1 ?235 EBITDA e PAT +1 53 Yo ;g EE;IE-:r:th; ;ng?;z Eﬂ|:;. :;1!1 pulleys \V-belt and mator mounting system without motor
Rs.5,667 = = Rs.1,792 < = Rs.1,283 N 21 | Motor mounding system for warum along with deive pulleys, \-belts, complede set up without motor
22 | Horizontal Chakki with pulleys V-belt and motor mounting system without motor
STATEMENT OF UNAUDITED STANDALONE & CONSOLIDATED FINANGIAL RESULTS FOR THE QUARTER AND NINE 23 | Centrifugal Flour filter unit with pulleys, V-belts, and motor mounting system without motor
MONTHS ENMDED DECEMBER 31, 2024 24 | 4 Compartment drum sieve with pulleys, V-bells and motor mounting system without mator
(Rs. In "lacs) [Except EPS) 25 | 1 Compartment Drum sieve with pulley, V-Bells and mator mounting system without motor
Etandaluna Consolidated 26| Silo5 Ton
. T Saar S| T “Yaar 27 | 2 Compartment Drum sieve with pulleys V-bells and motor mounting system without malor
o Particulars e Mina Manths ended | £ngeq Ll NinaMonifeended | goq0) 28 | 4 Compartment drum sieve with pulleys, Y-belts and motor mounting system without motor
MAZH24 | OS24 | M A2H2 | MAZHE | A2 | 01224 | M A2 2004 | 0S4 | 11122023 | 31122024 | 1122421 1 03202 28 | 1 Compartment Drum sieve with pulley, V-Belts and molor mounting system without motor
{Urnaudited} | {Urnauditad} | {Unacdited} | {Uraudited} | {Unaudited} | {Audited} |{Unacdited} | {Unaudited} | {Inavdited} | {Unavdited} {Unacdited}| {Auoditsd} 30 | 10 HP Pneumatic Besan -:u-mrE}rin-g system ﬂﬂ-ﬂErJSEJ'FIg of 2 lifts of ﬂipE (SHmm IJiF'E "-‘liﬂ} 1 Airiocks.
1 | Todal in-'.:_c_ill'ﬂE from operalions 4173 R.E11 2578 16,500 EEN 13 TER REST o a8y Z2hbhA 16,86 HE81] 15,111 1 E}lc;[meg and air contral system
2 | Mel Pro {1 [Lossifor ihe periad [before tx, ' 31 | 10 HP Pneumatic Besan conveying system consisting of 2 lifts of pipe (90mm pipe dig) 32 Airlocks, 1
Eree plianal andior Exdraodinary lems) 1,470 2,630 54 £,981 %169 5235 1,750 2 56T Ly 7.007 | b 4,068 3 Cyclones and air cantrol system
= E?ETE}EQ IE'{EEI_;::E_'J; Eﬁgm:}?’{ 3z T,EHF‘:, Preumatic Besan canveying system consisting of 2 Lifts of pipe {30mm pipe dig) 1 Airlocks, !
lers) 1,061 1,863 TO7 5,156 pect | 3230 1,263 1,881 455 5,181 1,927 ol o | Cyciones and air confrot system
4 |Total Compretensive Income for 33 | Delmark Weighing Maching 1
ihe pericd [Comprising Prold £ (L i
Lhe thp;ar:j 3 '[: ; {;ﬁ;‘fﬁ;aﬂ mm[a rcrss) 34 | Verbcal Band Sealer Machine Z
Comprehensive Income) 1,078 1,852 706 5,152 2354|3820 1,478 1,801 AR 5207 | zaez| 3,000 35 | Bag Closer . 1
E | Equily Share Capital 1,509 1,509 1,508 1,508 1,508 1 53 1,509 1,503 1,509 1,608 | 1,509 1,508 36 | Atta Pouch Packing Machine with Hopper 4
? Eme.r EunE'r z{f:diri:ﬁ I:f nfem i LAl 1. Reserve Price Rs.1,14,00,0000- {Rupees One crore fourteen lakh anly. |
fama ) Tt Fis 1 000 rEEEI'!:Z!h:I e ey 2. Possession & Ownership Cwnership & possession of the Bank since 20.08.2023,
R e . 3. The amaount of debl due to the bank [Rs.1,19,88,038/- (Rupees One crore nineteen lakh eighty eight thousand
Basic/ Diluled :fin Rs.) T4T 1285 4,55 34.18 15.52 26.05 552 12.37 325 34.25 | 12 62 19,58 as on 02.06.2023 & interest thereon |thirty eight only)
L L a L,
B e e o ey 4. Date of Sale 25.02.20125 at 3.00 PM at Head Office of the Bank, lenders would be opened
Jaas"m Diluted :fin Rs.) THT 1245 468 3418 15.52 2605 EE2 12,37 325 3425 | 12 B2 18,58 5. Eamest Morey &Eﬁﬁgnﬁﬁ?le would betaken.
W obees: e

After the decision of Sale, the purchasar will have to pay forthwith 25% of the sale price fixed, to the authorised officer,
and remaining 75% of the sale price will have to be paid within 15 days of the confirmation of the sale. The above
machineries are open for inspection to the proposed purchaserss on every Friday during office hours of the Bank, after
contacting Mr. Sudhir lkhe, Mobile No 9422209612 The intended purchasers are catled upon to submit their Saaled
Tenders, along with Demand Draft'Cheque of earmest money, to the Authorised Officer till 24.02.2025. In respect of all
the Tenders, in respect of final sale price, to determine, conditions of sale, lo accepl ar reject any or all the Tenders, the
decision of the Authorised Oficer shall be final, Authorised Officer

Place : Dombivali Date : 07.02.2025 The Jalgaon Peoples Co-op.Bank Ltd. Jalgaon.

1. The above resulls hewve been eviewed by 1he A odil Commilles and taken on re-:n:-rdF ihe reeling of Board of Direcdors held on Februsng & | 2025 and also reviewsd by 1be Slsdulony Audiors.

2. The above 5 anexrssd of the delailed formal of Susde rthfAnnual Firencial Resulls Ed wilh the Stock Exzharges under Regulsiion 335 of ike SEBI [Lisling and-Oiher Disclosu e FRequirements jegulalions,
2015, The full formal of ibe SuaderhMire monlhs @ nded Firencial Resulls ae svailable on the Slock E:{d'uange wiebs iles . [wanon bseind im.com and ws.reeindis.oom)

By ordar of the Board of Dimctors
For frrow Greentech Lid.

Sr-
Shilpan Patel
Place: Mumbsai : : ' ing Direct
Dato: DBt Fe bruary 2025 financialexp SREBE " B sxrarocs
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